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Tenure of Service of Defence Em-
ployees in Administrative Cclls

986. Shri S. M. Banerjee: Will the
Minister of Defence be pleasad to
state:

(a) whether the tenure of duty of
employees working in administrative
cells in the Defence Establishments is
normally 3 to 4 years;

(b) if so, whether this practice is
followed in Armed Forces Head-
quarters, New Delhi; and

(c) if not, the reasons therefor?

The Deputy Minister of Defence
(Shri Raghuramaiah): (a) No, Sir.

(b) and (c). In Armed Forces Head-
quarters, civilian personnel are post-
ed from the Defence Establishments
on a tenure of 3 to 5§ years, but there
is no tenure for civilian personr.el
who are recruited for Armed Forces
Headquarters. The staff is turned over
between the different offices of the
AFH.Q. keeping view the require-
ments of administration.

Military Administrative Heads of
Steel Plants

987. Shri S. M. Banerjee: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to  appoint
senior retired army officers as {he
administrative heads of the steel
plants at Bhilai Rourkela and Durga-
pur; and

(b) if so, the reason for the same?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) No,
Sir, no such general decision has been
taken.

(b) Does not arise.

Bhilai Steel Project

988. Shri S, M. Banerjee: \Vill the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) whether it is a fact that some
of the workers in Bhilai Steel Pro-
ject have been dismissed or discharg-
ed under the special orders of the
General Manager;

(b) if so, the number of such em-
ployees who have been  discharged
during 1958, 1858 and 1960; and

(c) the reasons for these discharges?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) Yes,
Sir.
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(b)
Year Number of
persons dis-
charged.
1958 48
1959 70
1960 97

(¢) The services of the above em-
ployees who were mostly borne on the
work-charged establishment were
terminated on grounds such as sup-
pressing facts, criminal charges, sec-
urity reasons and acts of sabotage.

Confirmation of Steel Plants Workers

989. Shri S. M. Banerjee: Will the
Minister of Steel, Mines ang@ Fuel be
pleased to state:

(a) whether permanency has not
yet been granted to the staff and
workers of the three steel plants in
Bhilai, Rourkela and Durgapur;

(b) whether Government have
taken any decision as to wnat per-
centage of them are to be declared
permanent; and

(c) if not, the reason for the delay?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) to
(c). Employees of Hindustan Steel
are not permanent in the sense it is
understood for service under Govern-
ment. People are employed on con-
tract. Technical and mnon-technical
staff requireq in the regular »stablish-
ment of the Company including those
for operation and maintenance of the
plants and for management are Te-
quired to execute initially a service
contract for 5 years inciuding the
period of probation. After satisfac-

gervice of 3 years, the contract is
automatically extended upto the age
of superannuation (55 yrs.). Provision
exists for termination of the contract
on 8 months notice by either party.

The staff required for construction
work are employed on short term con-
tracts ranging from one to flve years.

AUGUST 14, 1961

Written Answers 2002

505 Army Base Workshop, Delhi

990, Shri S. M Banerjee; Wil] the
Minister of Defence be pleased to
state:

(a) whether it is a fact some Jeep
Petrol tanks were locally purchased
by 505 Army Base Workshop, Delhi
Cantt. at the rate of Rs. 50 per tank
in April, 1959;

(b) whether it is also a fact that
some essential parts were also sup-
plied to the contractor which were
retrieved from the old unserviceable
tanks;

(c) whether it is a fact that after
the local purchase from the market
these tanks were again repaired in
the workshop and each tank took at
least 7 hours for repair;

(d) if that was the case, why these
tanks were not manufactured in the
workshop; and

(e) whether any enquiry was held
to ascertain as to why the defective
store was purchased?

The Minister of Defence  (Shri
Krishna Menon): (a) Yes, Sir. The
petrol tanks were actually purchased
at the rate of Rs. 55 each.

(b) Petrol fillers neck assembly
were retrieved and supplied to the
firm who had quoted the rate of Rs. 55
per tank with the stipulation that the
neck assembly would be supplied to
them by the Workshop. The cost
of the petrol tank complete with the
neck assembly was quoted as Rs. 75
each.

(¢) No, Sir.

(d) The manufacture of thesa tanks.
in the Workshop could not be under-
taken due to non-availability of
material and capacity.

(e) Does not arise,





